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[Shri c. T. Dhandapani] 

1he working class. If the Central 
Government is Vf;'fY much against 
the working class, they would have 
turned down the request of the em
ployees, but they accepted the de
mands. All the, Trade Union leaders 
or representatives were there. They 
were given air tickets and sent back 
from Delhi to Madras yesterday. The 
E:'!llployees got more than what they 
wanted. Therefore this Government ' is not against the working class. 

SHRI SAMAR MUKHERJEE: This 
is because Of the Joint Committee . 
It is a simple thing; you don't under
stand. The working class' striking 
power is so powerful that they had 
to CO."lCE:'de their demands. If there 
were no unity amongst them, no de
mand would have been conceded. 

SHRI C. T. DHANDAPANI : I want 
to give you some information regard
ing the Neyveli Lignite Corporation . 
Even singly, the DMK got its dE::'mat!ld 
in 1 974 without the assistance of ,my 
political party. Normally the CPM 
never signs on any agreement . . .  

MR. DEPUTY-SPEAKER: We have 
to go on to the next item: you can 
continue omorrow. 

18.00 hrs. 

PAPERS LATD ON THE TABLE
Contd. 

:WOT'IJciICATION UNDER CUSTOMS 
ACT, 1962 

THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH) :  On behalf of Shri 
Maganbhai Barot, I beg to lay on th� 
Table a copy of Notification No. 134 l 
SO-Customs ( Hindi and English ver
sic,ns ) published in Gazette of India 
d�ted the 3rd July, 1980, together 
with an explanatory note regarding 
exemption to hessian based jute spe
cialities when exported out of India, 
from the whole of the duty of customs 

freedom fighters (HAH) 
leviable thereon, under section 151 
ol the Customs Act, 1062. [Placed 
in Library. See No. LT-993 1 80] 

-----
1 8.01 hrs. 

HALF-AN-HOUR DISCUSSION 

ADDITIONAL FACILITIES TO FREEDOM 
FIGHTERS 
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